245 Message from the PHALGUNA 12, 1808 (SAKA)

President

treat the House and the Members? Is
it a farce that we are playing here?
We are not informed that a Minister
hag ceased to hold office or that he has
been dismised.

SHRI SHYAMNANDAN MISHRA:
1 rise on a pommt of order. Earlier,
when any Minwster is appointed by
the Hon Prime Minister, he is mtro-
duced to the House. The House comes
to know that a particular Member is
now a Minister and therefore, the
House deals with that Member as a
Minister accordingly The House has
again the right to knoyw when a par-
ticular Member hag been withdrawn
from the Council of Ministers, Other-
wise the House cannot reckon with
that. The whole point js whether the
House deserves a communication
from the Government or not. This is
a communication to the Chair for the
purposes of the business on the
agenda, but the 'main thmg ig that
the House deserves a communication
from the Government,

MR, SPEAKER: I admire your
fertile brain.
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MESSAGE FROM THE PRESIDENT

MR. SPEAKER: 1 have to inform
the House that I have receiveg the

Motion re St. 246
on J&K

following message dated the 28th
February, 1975 from the President:

“I have received with great satis-
faction the expression of thanks by
the Members of the Lok Sabha for
the Address which I delivered to
both Houses of Parliament assem-
blgd t.'ogether on the 17th February,
19 5."
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MOTION RE. PRIME MINISTER'S
STATEMENT ON JAMMUO AND
EASHMIR

MR. SPEAKER: We will now take
up the discussion on the Prime Minis-
ter's statement on Jammu and Kash-
mir Four hours have been allotted for
this. We can have some marginal
adjustment.

SHRI SHYAMNANDAN MISHRA
(Begusarai): It can flow over to the
next day.

MR. PEAKER- It has to be finished
today.

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLAN-
NING AND MINISTER OF SCIENCE
AND TECHNOLOGY  (SHRIMATI
INDIRA GANDHI): Mr. Spenler, L
beg to move: !

“That this House do consider thé
statement made by the Prime Mis
nister in the House on the {2l

February. 1975 in relation td¢ $the
State of Jammu and Kashmir®



